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PRESIDENTS SECRETARIAT

New Delhi, the 26th January 1976
No. 26-Pres/76.—The President is pleased to approve the

award of Param Vishisht Seva Medal to the undermentioned
personnel for distinguished service of the most exceptional
order :—•

1. I.t. Gen. Om Prakush Malhotra (TC 478), Artillery.
2. Lt. Gen. Ahhi Manyu Vohra (IC 829), Infantry.
3. Lt. Gen. Zorawar Chand Bakshi (IC 1510), MVC,

Vr. C , VSM, Infantry.
4. Lt. Gen. Kehar Singh Garewal (IC 585), Signals.
5. Lt. Gen. Nohle Adiseshiah (MR 254), AVSM, Army

Medical Corps.
6. Lt. Gen. Gurhachan Singh (IC 1191), Armoured Corps.
7. Lt. Gen. Jagdishwar Singh Nakai (IC 926), Artillery.
8. Vice-Admiral Rajendra Tandon (40000 H), AVSM,

Indian Navy.
9. Air Marshal Bawa Sampuran Singh Bedi, (1795)

AVSM, Aeronautical Engineering (Mechanical).
10. Maj. Gen. Krishan Chand Soni (IC 2053), AVSM,

Engineers (Retd).
11. Maj. Gen. Bantval Ramamohan Prabhu (IC 720),

Artillery {Retd.)
12. Maj. Gen. Paida Chandra Sckhara Reddy (IC 1667),

Artillery (Retd.)
13. Maj. Gen. Vanic Minas (IC 2587), EME.

14. Maj. Gen. Ram Singh (IC 3198), Tnfantry.
15. Maj. Gen. Gurcharan Singh Sandhu (IC 3234), Ar-

moured Corps.
16. Maj. Gen. Uma Prasanna Mnkherj'pe (MR 274), Army

!Ntsdical Corps.
17. Maj. Gen. Gajendra Singh Rawat (TC 2281), AVSM,

Infantry.
18. Maj. Gen. Krishna Kumar Mchta (IC 1011), EME.
19. Mnj. Gen. Percy Harold Alfred, (IC 27510), AVSM,

AOC.
20. Air Vice Marshal Jaspal Singh, (2451) VM, Flying

(Pilot).
21. Air Vice Marshal Jafar Zaheer, (3173) AVSM, Hy-

ing (Pilot).
22. Air Vice Marshal Jemji Horrausji Framjl Manekshaw,

MR-OO323H (2690), AVSM, Medical (Retd.).

No. 27-Prcs/76.—The President is pleased to approve the
award of the Ati Vishisht Sova Medal to the undermentioned
personnel for distinguished service of an exceptional order : —

1. Maj. Gen. Krishan Dayal Chadha (IC 986), Artillery.
2. Brig. Arvind Nilkanth Jatar (IC 1523), MVC, Armour-

ed Corps (Reid).
3. Brig. Balbir Singh Pcrhar (IC 3117), Army Service

Corps (Retd).
4. Brig. Suddhendu Kumar Das (IC 3560), Army Service

Corps (Retd.).
5. Brig. Pitamber Das Saksena (V-21), Remoimt and

Veterinary Corps (Retd).
6. Brig. Rnssel Lazarus (IC 1547), Para.
7. Brig. James Hermon (IC 3243), Artillery.

8. Brig. Sikandar Lai Chawla (IC 4449), Artillery.

9. Brig. Eustace Manuel Alirio Da Costa (IC 4638),
Engineers.

10. Brig. Yeshwoat Sharikar Desai (IC 978), Signals.

11. Brig. Mosur Subrahmanya Sastri (IC 10368), Judge
Advocate General's Department.

12. Brig. Jagmohan Singh (IC 1551), Artillery.
13. Brig. Gobinder Singh, (IC 4199), Engineers.

14. Brig. Krishan Chand Mehra (IC 3814), Army Ord-
nance Corps.

15. Brig. Wardev Singh (DR 10004), Army Dental Corps
(Retd).

16. Brig. Mathew Thomas (IC 3950), VSM, Para.
17. Brig. Surendra Nath Dar (IC 5441), VSM, Gorkha

Rifles.
18. Brig. Kidar Nath Sharma, (MR 505), Army Medical

Corps.
19. Brig. Narbadishwar Dayal, (IC 5890), KME.
20. Brig. Sant Kumar Malhotra (IC 1053), Signals (Retd).
21. Brig. Gurdcv Singh Kler (IC 5340), Armoured Corps.
22. Bris. Pandurang Hari Narurkar (IC 2408), Engineers.
23. Cmdo, Vithal Amritrao Dhareshwar (00036-F), NM,

Indian Navy.
24. Cmde. Kumara Madhava Velappan Nair (0051-R),

Vr. C. Indian Navy.

25. Cmde. Subimal Mookerjee (00053-W), Indian Navy.
26. Cmde. Arvind Vinayak Kordc (40011-H), Indian Navy.
27. Cmde, Kewal Krishan Bhaskar (70000-R), VSM,

Indian Navy (Retd).
28. Air Cdro, Rajindcr Nath Bakshi (2194), Administra-

tive.

29. Air Cdro, Balwant Wickram Chauhan (3352), Flying
(Pilot).

30. Air Cdre, Veltakkoramakankav Sivarama Narayanan,
(3549), VSM, Aeronautical Engineering (Electronics).

31. Air Cdre. Jagdish Raj1 Bhasin, (3591), V.M. Flying
(Pilot).

32. Air Cdre. Achutha Viswanathan (3607), Aeronauti-
cal Engineering (Mechanical).

33. Air Cdre. Danis Anthony Lafontaine, (3844), VM.
Flying (Pilot).

34. Col. Antmd Mohan Ahuja (MR 365), Army Medical
Corps.

35. Col. Muthuswamv Dakshina Murthy, (MR 347),
Army Medical Corps (Retd).

36. Col. Kanwar Sain Bakshi (IC 1817), Mahar.

37. Col. Prakash Chandra Mehta (IC 6396), Kumaon
(Retd).

38. Col. Gopalan Nair Vasndcvan (IC 9733), Pioneer
Corps (Retd).

39. Col. Dwarka Nath Raheja (MR 848), Army Medical
Corps (Retd).

40. Col. Ragbubir Prasad Varma (IC 5478), Army Edu-
cation Corps (Retd).

41. Col. Manmohan VInayakrao Majumdar (IC 2310),
Rajput (Retd).

42. Col. Har Krishan Lai Puri (IC 6058), Electrical
Mechanical Engineers.

43. Col. Amar Nath Sethi, (IC 6325), Engineers.

44. Captain Lajpat Rai Mehta (50011-K), Indian Navy.

45. Captain Vedakivetil Janardanan (60006-A), Indian
Navy.

46. Gp. Capt. Kanumilli Suryanarayana Rao ,(3371),
Medical.

47. Gp, Capt. Ajit Kumar Banerji (3912), Aeronautical
Engineering (Mechanical).

48. Gp. Capt. Surendra Kumar Mehra (4197), VM, Fly-
ing (Pilot).

49. Commander Om Prakash Sehgal (50022-K), Indian
Navy.
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• No. 28-Pres/76.—-The President is pleased to approve the
award of the Vishisht Seva Medal to the undcrmenlioned per-
sonnel for distinguished service o[ a high order :—

1. Col. Hari Singh (IC 5536), Grenadiers.

2. Col. Biij Lai Vcrma (IC 7010), Engineers.

3. Gp Captain Narayan Waman Tilak (4411) Flying
(Pilot).

4. LI. Col. Bikramajitj Singh Sandhu (IC 8494), Mahar.

5. Lt. Col. Om Parka-ih Kaushik (IC 11689), Raj. Rif.
6. Lt. Col. Salish Chandar Sethi (TC 7214), EME.

7. Lt. Col. Suhiis Chandra Chamlhuri (IC 6547), Signals.
8. Lt. Col. Mohinder Singh (IC 7036), Assam Regiment.
9. Lt. Col. Velloth Shiva Shanka.an (TC 8250), Gorkha

Rifles.
10. Lt. Col, Ravi Kumar Mnthur (TC 10156), V.r, C ,

Kufflaon.
11. Lt. Col. Prabliash Chandra Chaturvecli (IC 8639),

Sikh Rcgt.
12. It. Col. Bharat Bhushan Kalra (TC 7615), Engineers.

13. Lt. Col. Neil Christopher Banerjee (SL-35), General
Service (SI Records) (Retd).

14. Lt. Col. Gulzar Sltisli Pablay (TC 9717), Madras
(Retd./Reemployecl).

15. Lt. Col. Durgadas Banerjee (MR-650), Medical.
16. L/Lt. Col. Kalip Nath Singh (TC 11751), Engineers.
17. Cdr, Narinder Kumar Bhanot (00334-H), Indian

Navy.
IS. Commander Kirpal Singh DH'!on (70035-W), Indian

Navy.
19. Cdr. Ranjit Knnv.r Whig (40152-B), Indian Navy.
20. Surgeon Cdr. Adangapuram Abraham (MR 1107)

(75070-N), Indian Navy.
21. Wg. Cdr. Yubraj Singh Pal (3703), Accounts.

..22, Wg. CJr. Shalgram Parluc (4146), Aeronautical Engi-
neering (Electronics).

23. Wg. Cdr. Pcrtluman Kiishan Puri (4397), Hying
(Navigator).

24. We. Cdr. Ashok Sarkar (4463), Logistics.
25. Wg. Cdr. Hardip Singh Goraya (4808), Flying (Pilot).
26. Wg. Cdr. Srinivasan Krishnaswamy (4948), Aeronau-

tical Kngineering (Electronics).
27. Wg. Cdr. Cecil Karretto (5232), Dental (Retired).
28. Wg. Cdr. Raj Kumar M.ihajan (5251), Aeronautical

Engineering (Electronics).
29. Wg, Cdr. Vircndra Nath Bhargava (5288). Medical.

30. Wg. Cdr. Raghavan Gopalaswami (5826), Aeronau-
tical Engineering (Mechanical).

31. Major Praknsh Govind Bhat (IC 17620), Maratha
Light Infantry.

32. Major Ramachandran Viswanath (MR 2291),
Army Medical Corps.

33. Major Surjit Singh (IC 12915), EME,

34. Major Mullangudi Sitaraman Balagancsan (IC 15098),
Engineers.

35. Major Om Prakash Bhatia (IC 13235), Gorkha Rifles,
36. Major Mohinder Singh Bopevai (IC 16454), Engineers.
37. Major Kanwar Sain (IC 15737), Madras.
38. Major Ramakant (IC 15449), Signals.
39. Major Ramadurai Swaminathan (TC 12781), EME.

40. Major (Miss) Matilda Sulochana Bai David (NS-
12316), Military Nursing Service.

41. Major Iqbal Singh (IC 11861), Mahar.

42. Lt. Cdr. Kshetra Basi Blsoi (40079-N), Indian Navy.

43. Lt. Cdr. Rajendra Singh Chaudhry (40159-W), Indian
Navy.

44. Lt. Cdr. Veerla Vcnkata Madhusudan Rao (50149-Z),
Indian Navy.

45. Lt, Cdr. (Special Duties Writer) Nurungatnthodiyil
Narayanan (89000-Y). Indian Navy.

46. I.t, Cdr. (SD, REG) Kuchanur Punuganna Ramdas
(83912-H), Indian Navy.

47. Lt. Cdr. (SOME) Kurunkattil Kdshnan Kutty (85031-
A), Indian Navy.

48. Stjn. Ldr. Birendra Kumar Nigam (5155), Education.
49. Sqn. Ldr. Janak Kapur (5585), Flying (Pilot).
50. Sqn. Ldr. Mysore KrishDamurthy Ranganathan (5717),

Administrative
51. Sqn. Ldr. Anil Kumar Verma (5785), Flying (Pilot).

. 52. Sqn. Ldr. Juan Ranjan Chatterjee (5851), Aeronauti-
cal Engineering (Electronics).

53. Sqn. Ldr. Dharam Chand Lath (6189), Logistics.
54. Sqn, T d̂r. Ram Nivas Sharma (6405), Aeronautical

Enginering (Electronics).

55. Sqn. Lqr. Man Mohan Singh Ahluwalia (6809) Aero-
nautical Engineering (Mechanical).

56. Sqn. Ldr. Mohinder Singh (6870), Aeronautical Engi-
neering (Mechanical),

57. S<JCI. Ldr. Kanthappa Siyfllingam (7070), Aeronauti-
cal Engineering (Mechanical).

58. Sqn. Ldr. Thummalura Janardana Reddy (7525), Ad-
ministrative.

59. Sqn. T,dr. Billavara Kanthappa Ramakrishna (8143),
Flying (Pilot).

60. Capt, Vijay Singh (TC 26811), Jat Regiment.

61. JC-15817 Sub. Major Vishwanath, Corps of Engineers
(Rftd).

62. Bhagat Ram, Master Chief. Petty Officer I, No. 44686,
Indian Navy.,

63. 14969 Master Warrant Officer Kalathil Ncllikka
Chandran, Fitter I.

64. JC-34258 ' Sub. Kuppuswamy, Engineers.

65. Bhagwat Singh Makkar, Master Chief: Mechanician
(Power) II No. 48373, Indian Navy.

66. 44985 Warrant Officer Subramanian Sambasivan,
Wireless Operator Mechanic I.

67. Sushil Kumar Roy Choudhary, Petty Officer (QA-I)
No. 87900, Indian Navy.

68. 202508 Flight Sergeant Varada Govinda Rajulu, Fitter

69. 209286 Flight Sergeant Jagat Ram Sharma, Fitter/
Armourer;

70. 223128 Flight Sergeant Ilari Shankar Sharma, Fitter
II Engine,

71. 207827 Sergeant Jagtar Singh Athwal, Fitter II Air-
frame.

72. 215688 Sergeant Surcsh Chandra Pandey, Cooperamith
and Sheet Metal Worker.

73. 221343 Sergeant Tulsi Parthasarthy, Medical Assis-
tant.

74. 263411 Corporal Roop Singh Matharu, Fitter II
Engine.

No. 29-Pres/76.—Thc President is pleased to approve the
award of Bar to Ati Vishisht Seva Medal to the undermen-
tioned personnel for distinguished service of an exceptional
order :—

1, Air Cdre, Lakshman Madhav Katre, (3117) AVSM,
Flyins, (Pilot).
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No. 3O-Pres./76.—The President is pleased to approve tho
award of Bar to Vishisht Scva Medal to the undermentioned
personnel for distinguished service of a high order :—

1. Captain Sant Dass (TC 31174), VSM, Army Postal
Service.

K. BALACHANDRAN, Secy, to the President.

MINISTRY OF LAW, JUSTICE AND COMPANY
AFFAIRS

(LEGISLATIVE DEPARTMENT)
WAKF INQUIRY COMMITTEE

New Delhi, the 28th February 1976
RESOLUTION

No. F. 10(4) /69-Wakf.—The term of tho Wakf Inquiry
Committee set up by the Government of India, Minis-
try of Law, Justice and Company Affairs, Legislative Depart-
ment, Resolution No. F. 10(4)/69-Wakf dated the 9th
December, 1970, published in the Gazette of India, Part I,
vSection I, dated the 23rd January, 1971, and extended upto
the 15th January, 1976, vide Resolution No. F. 10(4)/69-
Wakf dated the IHh December, 1975 is hereby further ex-
tended upto the 29th February 1976.

ORDER
Ordered that a copy of this Resolution be communicated to

all the Ministries/Departments of the Government of India,
State Governments, Administrators of Union Territories fete.

Ordered that the Resolution be published in the Gazette
of India for eensral information.

N. SRIN1VASAN, Dy. Secy.

MINISTRY OF FINANCE
DEPARTMENT OF REVENUE AND INSURANCE

New Delhi, the 12th March 1976
RESOLUTION

, No. E. H017/35/75-Hindi(C).—In partial modification of
this Ministry Resolution of even number dated the 29th
January, 1976, setting up the Hindi Salahkar Samiti for the
Ministry of Finance, the following name may be substituted
as Member at Serial No. 7 in place of Bhola Paswan Sastri.
Member of Parliament :

Shri Devendra Nath Dwivedi, Member of Parliament.
ORDER

ORDERED that a copy of this Resolution bo communicated
to all State Governments and Union Territory Administra-
tions, Prime Minister's Secretariat, Cabinet Secretariat. De-
partment of Parliamentary Affairs, Lok Sabha Secretariat,
Rajya Sabha Secretariat, Planning Commission, President's
Secretariat. Comptroller and Auditor General of India, Ac-
countant General Central Revenues and all Ministries and
Departments of the Government of India.

ORDERED also that the Resolution be published in the
Gazette of India for general information.

M. G. ABROL, Addl, Secy.

MINISTRY OF COMMERCE
New Delhi, the 9th March 1976

No. l(8)/73-EPZ.—The President is pleased to appoint
Shri A. G. Krishnan, formerly Accounts Officer in the office
of Development Commissioner, SEEPZ as Deputy Develop-
ment Commissioner (New Units) in the same office, on
deputation, in the scale of Rs. 1100—1600 on ad hoc basis
for a period six months w.e.f. 21st February, 1976 forenoon.

No. HD/76-EPZ.—The President is pleased to appoint
Shri S. Ganesan, formerly Assistant Director in the Tariff
Commission, Bombay, as Public Relations Officer in the offlco
of the Development Commissioner, SEEPZ on deputation in
the scale of Rs,. 700—1300 on an ad hoc basis for a period
of six; months w.e.f, afternoon of 20th February, 197':.

U. R. KURLEKAR-, Dy, Director

MINISTRY OF HEALTH AND FAMILY PLANNING
(DEPARTMENT OF HEALTH)

New Delhi, the 1st March 1976
RESOLUTION

No. Z-28015/7/76-H—The Government of India consider
. that to plan and coordinate the delivery of medical and

health services in the Union Territory of Delhi, it is desirable
to have a High level Board. It has accordingly been decided
that a Delhi Hospitals Board should be constituted for hospi-
tals in the Union Territory of Delhi under the general super-
vision of the Government of India in the Ministry of Health
and Family Planning :—

2. The Delhi Hospitals Board will consist of the follow-
ing :—

(1)
(2)

(3)

(4)

(5)

(6)

(7)

(8)

(9)

(10 -

Lt, Governor of Delhi
Director General of Health Services or
Additional DO
Joint Secretary,
Miuistry of Health & Family
Planning, (Department of Health).
Govcmmont of India.

Financial Adviser (Health)
Ministry of Finance.
Government of India.
Secretary (Health),
Delhi Administration.
Director of Health Services.
Delhi Administration.
Commissioner, Municipal Corporation
of Delhi.
Member Secretary, New Delhi
Municipal Committee.
Chairman, Delhi Cantonment • -
Board.

-12) Thi1ie persons to be nominated by
the Union Health Minister.

Chairman

Member
Member

Member

Member

Member

Member

Member

Member

(13) DDG (HA), Directorate General Member-Secretary
of Health Services.

3. The Headquarters of the Board will be in New Delhi.
4. The Board will hold meeting as and when necessary

and may invite to its meetings such other officers/experts ns
it may consider necessary. It will also be empowered to
appoint sub-committees that may be considered necessary
for any purpose.

5. In particular and without prejudice to the generality of
the provisions above, the functions of the Board shall be :—-

(a) To plan development of Health Services in tho
Union Territory of Delhi.

(b) To formulate schemes on regional basis for special
services <?4'. emergency and accident care including
ambulance service, blood bank, central purchase for
medicines equipment etc.

(c) To arrange for appraisal/inspection of hospital ser-
vices from time to time.

(d) To recommend allocation of funds for development
of special facilities and services as maty be consi-
dered necessary.

(e) To invite, collect and accept donations for hospital
services from the public and to utilise the same for
specific purposes, provided such acceptance or utili-
sation does not involve the Government into any
additional expenditure for the hospitals, and pro-
vided further that such donations do not violate the
rules and orders that may be in force in this reeard.

ORDER

ORDERED that a copy of the Resolution be communicated
to all the Ministries/Departments of the Government of Tndla/
Directorate General of Health Services/Delhi Administration/
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tration/Delhi Municipal Corporation/New Delhi Municipal
Committee/Del hi Cantonment Board/Chairman and Membeirs
of the Delhi Hospitals Board.

ORDERED that the Resolution be published in the Gazette
of India for general information,

C. R. KRISHNAMURTHI, .It. Secv,

(DEFIT. OF I'AMll.Y PLANNING)

New Delhi, the 5th March 197fi
No V-11011/5/75-Ply.—In supersession of this Ministry's

notification No. 2-63/72-PIy,, dated the 13th June, 1973, as
amended from time to time, the Government of India have
decided to reconstitute the Central Family Planning Council
witli the followina members :—

MINISTERS
1. Minister for Health and Family Chairman

Plannine
2. Minister of Slate for Health arid Vice-Chairman

Family Planning
3. Union Dy. Minister for Health & F. P. Member
4. Member, Planning Commission Member
5. Minister of Health, Govt, of A. P. Member

6. Minister of Health, Govt. of Assam Member
7. Minister of Health, Govt. of Bihar Member
8. Minister of Health, Govt, of Gujarat Member
9. Minister of Health, Govt. of Haryana Member

10. Minister of Health, Govt. of Himachal Pr. Member
11. Minister of Health, Govt. of Kerala Member
12. Minister of Health, Govt. of Jammu Member

and Kashmir.
13. Minister of Health, Govt. of Madhya Pr. Member

14. Minuter of Health, Govt, of Maharashtra Member
15. Minister of Health, Govt. of Manipur Member

16. Minister of Health, Govt. of Moghalaya Member
17. Minister of Health, Govt. of Karnataka Member
18. Minister of Health, Govt. of Nagaland Member
19. Minister of Health, Govt of Orissa Member

20. Minister of Health, Govt, of Punjab Member

21. Minister of Health, Govt. of Rajasthan Member
22. Minister of Health, Govt. of Sikkim Member
23. Minister of Health, Govt. of Tamil Nadu Member

24. Minister of Health, GovL. of Tripura Member

25. Minister of Health, Govt. of Uttar Pr. Member

26. Minister of Health, Govt. of West Bengal Member
27. Minister of Health, Govt. of Goa, Daman Member

and Diu
28. Minister of Health, Govt. of Pondicherry Member
29. Minister of Health, Govt. of Misoram Member

30. Executive Councillor (Medical) Delhi
Administration Member

MEMBERS OF PARLIAMENT

31. Shri M. V. Krishnappa (Lok Sabha) Member

32. Smt. Mukul Banerjee (Lok Sabha) Member

33. Smt, Pratima Bose (Rajya Sabha) Member

NON-OFFICIALS/VOLUNTARY ORGAN lSATIONS /
LABOUR ORGANISATIONS

34. Chairman, Central Social Welfare Board Member

35. President, Family Planning Association of Member
India

36. President, Indian Medical Association Member
37. President, Federation of Indian Chambers Member

of Commerce and Industry
J 8 . Chairman, Indian Council of Child Welfare Member

39 A representative of All India Panchayat Member
Parishad

•10. A representative of Employees' Federation Member
of India.

41. President, Indian National Trade Union Member
Confess or his nominee.

PROMINENT INDIVIDUALS

42. Professor P. B. Dcsai,
Director, Institue of Economic Growth Member

43. Prof J. C. Kavoori, Member
Executive Secretary,
Family Planning Foundation.

44. Dr. (Mis.) B. J. Coyaji, Member
Chief Medical Officer,
King Edward Memorial Hospital, Punc.

011-lClALS

45. Secretary, Ministry of Health & F. P, Member
46. Secretary, Department of Social Welfare Member

47. Secretary, Department of Education Member

48. Secretary, Ministry of Labour Member
49. Secretary, Ministry of Information & Member

Broadcasting.

50. Addl. Secretary, Ministry of Health & Member
Family Planning

51. J. S. & Commissioner (FP&MCH), Mernber-
M.nLiry of Health & Family Planning Secretary.

2. I he Council shall review the progress of the Family
Planning Programme periodically and advise the Govern-
ment on general policies in respect of matters connected
with the programme.

3. The members of the Council shall normally hold office
for a period of two years. The Members of Lok Sabha/
Rajya Sabha shall be members of the Council so long as
they are members of either Lok Sabha/Rajya Sabha or till
ihe life of the Council, whichever is earlier.

4. The Council will hold its meetings as often as neces-
sary.

5. The expenditure on the T.A. and D.A. of Minister,
Members of Planning Commission and officials for attend-
ing the meetings of the Council shall be met from the same
source fi om which their salary is drawn. The T.A.. and
D.A. of non-official members for attending the meeting of
the Council shall be regulated in accordance with the provi-
sion of SR 191) and orders of the Government of India
thereunder as issued from time to time,

6. The expenditure involved will be met from within the
sanctioned budget grant under the Major Head ".—

"Demand No. 45-Family Planning
Major Head 281-A-Family Planning
A-1-Direction & Administration
A-l(l)-Technical Wing at Headquarters
A-l(l)(4)-Travel Expenses"

ORDER

ORDERED that a copy of the Notification be communicated
to all State Governments/Union, Territories and that the Noti-
fication may be published in the Gazette of India for general
information.

SERLA GREWAL, Joint Secy. & Commissioner
(FP).
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MINISTRY OF AGRICULTURE & IRRIGATION
(DEPARTMENT OF AGRICULTURE)

New Delhi, the 10th March 1976
No. 8-l/72-iFy(T-l).—In partial modification of Ministry

of Food and Agriculture (Department of Agriculture)'s Re-
solution No. 12-24/57-Fy(Dj dated the 1st April, 1958 and
in continuation of this Ministry's Notification of even nunir
bor dated the 101h December, 1974 the President is pleased
to nominate Shri S. N. Singh. Deo, Member Lok Sabha
(West Bengal) as member of the Central Board of Fisheries
until further orders.

S. P. BALASUBRAMANIAN. It. Secy.

(DEPARTMENT OF IRRIGATION!
New Delhi, the 1st March 1976

RESOLUTIONS

No. F. C-37(38)/75.~Reference this Ministry's Resolu-
tion No. FC-37(38)/75, dated 18th September 1975, regard-
ing Committee of Ministers for layinn down norms on land
acquisition and rehabilitation measures for people displac6d
by major water resources projects. The date for the sub-
mission of the report by the Committee is hereby extended
upto the end of lune, 1976.

ORDER
ORDERED that a copy of the Resolution bo communicated

to all the State Governments, and Union Territories, the
Private and Military Secretaries to the President, Prime

-Minister's Secretariat, the Comptroller and Auditor General
India, the Planning Commission and all Ministries/

ipartments of Central Government for information.
ORDERED that the Resolution be published in .the Gazette

India and that the State Governments be requested to
iblish it in the State Gazettes for general information.

The 9th March 1976
No. F.C.-2(23)/74.—Tn para 1 of this Ministry's Resolu-

an No. F. C.-2(23)/74, dated the 23rd December, 1974,
ceonstituting the Brahmaputra Flood Control Board, the
allowing mav be substituted for the existinK entry at S. No.
1

"11. Minister of Forests Government of Member"
Arunachal Pradesh

ORDER
ORDERED that a copy of the Notification be communicated

to the State Governments Qf Assam and Arunachal Pradesh/
concerned Ministries of Government of India/Pnme Minis-
ter's Secretariat/Private and Military Secretary to the Presi-
dent/Comptroller and Auditorr General of India/Planning
Commission for information.

ORDERED also that the Resolution be published in the
Gazette of India and that the State Governments be request-
ed to publish it in the State Gazettes for general informa-
tion.

O. P. CHADH.A, It. Secy.

MINISTRY OF RAILWAYS
(RAILWAY BOARD)

New Delhi, the 8th March 1976
RESOLUTION

No. Hindi/73/G-28/2.—In partial modification of Minis-
try of Railways (Railway Board's} Resolution No. Hindi/
73/G-28/2, dated 21st luly, 1975 regarding reconstitution
of Railway iiindi Salahkar Samiti, the Government of India
have decided to appoint "Senior Officers dealing with Hindi
on all Zonal Railways" as members of the Samiti in place
of "Chief Personnel Officers of All Zonal Railways" appear-
ing at S. No. 11 of the aforesaid Resolution.

2. In partial modification of Ministry of Railways (Run-
way Board's) Resolution No. Hindi/73/G-28/2, dated 2Jth
July, 1974 reconstituting the Railway Hindi Salahfcar Swniti,
the Government of India have decided that the words 'Hindi
Adviser to the Government of India' appearinn against S.
No, 24 of the aforesaid Resolution should be read as 'Secre-
tary, Department of Official UanKuajtes and Hindi Adviser to
the Government of India'.

ORDER
ORDERED that a copy of this resolution be communicated

to Prime Minister's Secretariat, Department of Parliamentary
Affairs, Lok Sabha and Rajya Sabha Sectts, and all Minis-
tries and Departments of Government of India.

ORDERED also that the resolution be published in the
gazette of India for general, information.

S. K. RAJVIANATHAN, Jt. Secv.,
Railway Board.
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